BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
EA NO. 3 OF 2026
IN
ORIGINAL APPLICATION NO. 162 OF 2025

IN THE MATTER OF:

NIRMAL KUMAR TRIPATHT ... APPLICANT
VERSUS
UTTAR PRADESH POLLUTION CONTROL BOARD

& ORS ....RESPONDENT
INDEX
S.NO PARTICULARS PAGE
NO.

1. | CORRECTED RESPONSE BY RESPONDENT NO.
2, DISTRICT MAGISTRATE, DEORIA, UTTAR
PRADESH IN COMPLIANCE WITH ORDER
DATED 27.01.2026 OF THE HON’BLE TRIBUNAL

2. |A COPY OF THE SAID DM LETTER DATED
20.04.2026 IS BEING ANNEXED HEREWITH AS
ANNEXURE-1

3. | A COPY OF THE SAID LETTER DATED 20.04.2026
IS BEING ANNEXED HEREWITH AS ANNEXURE-2
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A COPY OF THE SAID CLOSURE ORDER DATED
12.06.2023 ALONG WITH SPOT MEMO DATED
27.06.2023 ARE BEING COLLECTIVELY ANNEXED
HEREWITH AND MARKED AS ANNEXURE-3

A COPY OF THE SAID INSPECTION REPORT DATED
22.04.2024 IS BEING ANNEXED HEREWITH AS
ANNEXURE-+4

COPIES OF THE INSPECTION REPORTS DATED
24.12.2025, 19.03.2026 AND 02.04.2026 ARE BEING
COLLECTIVELY ANNEXED HEREWITH AND
MARKED AS ANNEXURE-5

A COPY OF THE CLOSURE ORDER DATED 12.06.2023
ALONG WITH A SPOT MEMO DATED 27.06.2023 ARE
BEING COLLECTIVELY ANNEXED HEREWITH AND
MARKED AS ANNEXURE-6

A COPY OF THE SPOT MEMO DATED 22.04.2024 IS
BEING ANNEXED HEREWITH AS ANNEXURE-7

A COPY OF THE SAID INSPECTION REPORT IS
BEING ANNEXED HEREWITH AS ANNEXURE-8.

10.

COPIES OF THE SAID INSPECTION REPORTS DATED
24.12.2025, 19.03.2026 AND 02.04.2026 ARE BEING




COLLECTIVELY ANNEXED HEREWITH AND
MARKED AS ANNEXURE-9

THROUGH COUNSEL
| /

BHANWAR PAL SINGH JADON
STANDING COUNSEL FOR THE STATE OF U.P.
EMAIL-bhanwar(09jadon@gmail.com

Date: 25.06.2026
Place: NOIDA
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f }.\BEFORETHENATIONALGREENTR[BUNAL
PR ‘\‘ PRINCIPAL BENCH, NEW DELHI

i EA NO. 3 OF 2026

/ ¥ IN

: ORIGINALAPPLICATIONNO.162 OF 2025

INTHEMATTEROF:

NIRMAL KUMAR TRIPATHI ....APPLICANT VERSUS
UTTAR PRADESH POLLUTION CONTROL BOARD&

ORS......... RESPONDENT

CORRECTED RESPONSE - BY = RESPONDENT _ NO.2.DISTRICT _MAGISTRATE,.

DEORIA. UTTAR PRADESH IN COMPLIANCE WITH ORDER

DATED 27.01.2026 OF THE HON’BLE TRIBUNAL

I, Divya Mittal aged about 42 years w/o Shree Gagandeep Singh, presently

posted as District Magistrate Deoria, do hereby solemnly affirm and state on

oath as under:

1. That I, the deponent in the above captioned matter am fully conversant with




2. That I state that the contents of the affidavit have been drafted by my counsel
on my instructions and the contents of the same are true to my knowledge

and nothing -material has been concealed therefrom.

I. BACKGROUND OF THE MATTER

3. That in the original application, the Applicant had raised grievances
regarding the operation of illegal brick kilns named M/s Saraswati Brick
Field which:has been:operating:since 2012:and M/s Jai Bajrang Bali Brick
Udyog which:has been operating since 2017 without obtaining requisite

environmental clearance.

4. That in light-of the Applicant’s grievances, the Hon’ble Tribunal vide order
dated 22.04.2025 had: disposed of:the OA by passing the following
directions: :

“S.. UPPCB-will-duly+and-expeditiously ascertainthe truthfulness of the
allegation-and if it is found that brick kilns inquestion were operating in
violation of the.norms,orders of the Tribunaland closure order, then action
will be taken by Member Secretary, UPPCBfor levy of environmental

compensation for the period in-which.respondentsbrick kilns had operated
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5. That subsequently, the Applicant had filed an EA which was listed for
hearing on 27.01.2026, wherein the Hon’ble Tribunal directed the Deponent
to file their reply/response to the EA. The 1:elevant portion of the order has

been reproduced herein:

2. “Learned Counsel for-the applicant submits that the directions of the
Tribunal have not been complied with.

3. Issue notice to the respondents”

II. REPLY IS'AS FOLLOWS

A. DIRECTIONS ISSUED BY THE DISTRICT MAGISTRATE

6. It is submitted that vide letter dated 20.04.2026, the Deponent directed the
Regional Officer;:Uttar Pradesh-Pollution Control Board (UPPCB) to apprise
the Deponent what actions/steps-have:been taken in compliance of the orders
of the Hon’ble Tribunal.

A copy of the said DM letter dated 20.04.2026 is being annexed herewith as
ANNEXURE-1

B. ON SITE- INSPECTION CONDUCTED BY THE UPPCB

7. It iis submittedthat.videxletter::dated 20.04.2026, the Regional Officer,
UPPCB, Gorakhpur; informed:the:Deponent that:an on-site inspection of the

M/s Saraswatl Brick Field and M/s Jai Bajrang Bali Brick Udyogwas carried
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A copy of the said letter dated 20.04.2026 is being annexed herewith as
ANNEXURE-2

8. That the following was disclosed during the on-site inspection:

C. M/S JAT BAJRANG BALI BRICK UDYOG

9. It is submitted-that owing to certain non-compliances, a closure order had
been issued by UPPCB to the Ws Jai Bajrang Bali Brick Udyogvide letter
dated 12.06.2023. In accordance of: which,the ‘operation of the unit was
forced to' stop.awith-the:help of the fire department in the presence of the
districtadministration and-police:administration on 27.06.2023.

A copy of the said closure order dated 12.06.2023 along withSpot Memo
dated 27.06.2023arebeing - collectively.: annexed herewith and marked
asANNEXURE-3

10. Further, .aninspection of the. said. unitwas-again conducted on 22.04.2024
along with~ the firedepartment,.: district:i administration and police
administration. It:is submitted that:during.the inspection, the Brick Kiln was
found to beiclosed. .

A copy of the said inspection report. dated 22.04.2024 is being annexed
herewith as ANNEXURE-4

11.That, furthermore, 3 moreon-site_inspections had been conducted of the

-
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¢"  Kiln foynd closedon above dates.:
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Copies of the Inspection reports dated 24.12.2025, 19.03.2026 and
02.04.2026 are being collectively annexed herewithand marked as

ANNEXURE-5

D. M/S SARASWATI BRICK FIELD

12.1t is submitted that-a closure order had been issued by the UPPCBto M/s
Saraswati Brick Fieldvide-letter dated 12.06.2023. In compliance of which,
the operations of the. unit were forced. to stop with the help of the
firedepartment along with the presence of the district: administration and
policeadministration on 27.06.2023. '

A copy of the closure order.dated 12.06.2023 along with a Spot Memo dated

27.06.2023are . being :icollectively.  annexed herewith and marked as

ANNEXURE-6
13. That further; an on-site:Inspection:dated 10.04.2024 was conducted during

which the said unit was found operationalviolating the Closure order dated
12.06.2023. Accordingly, the said unit was forced to stop with the helpof the
fire department: in..thes presence - of the district administration and
policeadministration on.22.04.2024.

A copy of the Spot-Memo. dated 22.04.2024 is beingannexed herewith as

ANNEXURE-7

‘”.%E‘t-subsequcntly, an inspection was again conducted on 05.07.2024.During

20 2%
/ the ihspectl the unit was found closed.
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A copy of the said- Inspection ‘Report - is being annexed herewith as
ANNEXURE-8.

15.That, 3 latest Inspections have been conducted of the above said unit on:
24.12.2025, 19.03.2026 and 02.04.2026. It is submitted that the Brick
Kilnfound closed on all above dates.
Copies of the said Inspection reports datéd 24.12.2025, 19.03.2026 and
02.04.2026 are - being - collectively ~annexed herewith and marked as
ANNEXURE-9- -

16.That in view. of violating closure order of the UPPCB EC may be imposed

on M/S Saraswati. Brick .Fieldfrom 01.10.2023 to 22.04.2024.
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17.That further, the following recommendations have been given by the UPPCB
officials in accordance with the site-inspection report:

- L “An Environmental Compensation of Rs.12,81,250.00 (Rs. Twelve
Lakhs Eighty-One-Thousand Two Hundred andFifty Only) may be
imposed on Brick-Kiln: M/s-Saraswati. Brick Field, Vill-Khoraram,
Post-BarhyaBujurg, Tehsil-Sadar, Distt-Deoria.

it. . M/s Jai Bajarang Bali-Int Udyog, Vill-Basdila, Post-Kaudi Tiwari,
Tehsil-Sadar, Distt-Deoria was found closed on every site inspection
complying with theclosure order. Hence no action is pending against
Brick Kiln M/s Jai.BajrangBali Int Udyog, Vill-Basdila, Post-Kaudi

Tiwari, Tehsil-Sadary; Disti-Deoria.”: - .

18.That theDeponent, béing duty-bound under law, is committed to

ensuring strict compliance with all directions of this Hon’ble Tribunal and

- ] -

undertakes to adhere to any further orders or instructions issued hereafter,

without demur or delay.
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19.Hence, the present response is being submitted for the kind perusal of this

Hon’ble Tribunal and it is prayed that the same be taken on record.

Verified at

=

DEPONENT

VERIFICATION

Do f'zﬂ‘a

on this 22 day of April, 2026, that the

contents of the above affidavit from paragraphs 1 to 19are believed to be

true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.
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